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UTTAR PRADESH POLLUTION CONTROL BOARD

Ref. No.ld@&,t;og/;»ﬂ.g/m}zzp]_g-gfﬂe;q Dated .24:.15.'129)0}

To,
The Registrar General,
Hon’ble National Green Tribunal,
Principal Bench,

Faridkot House, Copernicus Marg,
New Delhi- 110001,

Sub: Compliance/ Action Taken Report with reference to order passed by
Hon’ble NGT in O.A No. 116/2014 Meera Shukla Vs. Municipal
Corporation Gorakhpur & Others and O.A No. 399/2019 Mrs.
Saraswati Vs. M/s Yash Papers Ltd & others in _the matter of M/s
Yash Papers Ltd. Darshan Nagar, Ayodhya.

Sir,

With reference to the subject this is to inform that in Compliance of Order
dated 29.04.2019 in O.A. No. 399/2019 and Order dated 17.12.2018, 07.03.2019
& 29.04.2019 in O.A. No. 116/2014 passed by Hon’ble N.G.T the compliance
report is being enclosed herewith for your kind perusal please

Sincerely Yours,

Encl:- As above. W

(Kuldeep Mishr)
Chief Environment Officer
(C-6)
Copy:- Sri Pradeep Misra (Advocate), Board Counsel for information and

necessary action please.

Chief Environment Officer
(C-6)



Papers Ltd. & others regarding in the matter of M/s Yash Papers Ltd

Darshan Nagar, Avyodhya,

L. Hon’ble NGT OA No. 116/2014 Meera Shukla v, Municipal Corporation
Gorakhpur & Others passed order dated 25.1 0.2018. The relevant portion of the
order is as belowy:-

(i) The letter States that Shri Madhusudan Nagraj, Sub Divisiona] Magistrate,

In compliance of the above order 4 letter dated (1.1 1.2018 was sent to Principal
Secretary, Department of Environment Government of UP. for Téquesting the chjef
Secretary, UP. to form g inter—depaﬁmenta] Committee for assessment of
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In compliance of the order the Principal Secretary, Department  of

~» Environment Government of UP constituted a committee consisting the following

members for assessment of Environmental Compensation and for giving

recommendation regarding prosecution against the industry (Copy of the office
order dated 17.12.2018 enclosed as Annexure-1):

(i) Shri S.B. Singh, Regional Officer, UP Pollution Control Board, Basti- Chairman
(ii) Representative of Central Ground Water Authority - Member
- (iin) Representative of Central Pollution Control Board- Member
(iv) Nominated Officer by Director General, Medical & Health- Member
(v) Deputy Director, Agriculture, Ayodhya- Member
2. As for as the enquiry against the Shri Madhusudan Nagraj, S.D.M Sadar,

Ayodhya in the matter of M/s Yash Paper Ltd. Ayodhya, the Under Secretary,
Department of Environment, Gov. of U.P. vide letter no. NGT-17/55-Parya-2-
19-44(Writ)/14TC dated 24.01.2019 has informed that as per the enquiry
conducted by the Government there was no illegal or unfair involvement of the
S.D.M. (copy of the letter enclosed as Annexure-2):

. As for as the matter of imposition of Environmental Compensation against M/s

Yash Papers Ltd. the report of the committee constituted by the Government
vide its order dated 17-12-2018 has been directly sent to Government of UP by
the Chairman o the committee.

It is also to be stated here that carlier the Board constituted a committee of two
Regional Officers of Basti & Ayodhya on 31.08.2018for inspection of M/s
Yash Papers Ltd. Ayodhyo. On the basis of inspection report of the committee a
Show Cause Notice u/s 33A of Water (Prevention & Control of Pollution) Act,
1974 issued against the industry on 12.09.2018.

After getting the reply of the Show Cause Notice the committee of the Board’s
officers inspected again the industry on 04.10.2018, 05.10.2018 &
recommended to issue certain directions to the industry.

. As per the recommendations given by the committee, directions w/s 33A of

Water (Prevention & Control of Pollution) Act, 1974 were issued to the
industry on dated 13.12.2018 for ensuring compliance of the recommendations
of the committee within 02 months

_ The industry has complied most of the directions issued /s 33A of Water

(Prevention & Control of Pollution) Act, 1974 on dated 13.12.2018 and applied
for renewal of consent u/s 25/26 of Water (Prevention & Control of Pollution)
Act, 1974 & 21/22 of Air (Prevention & Control of Pollution) Act, 1981 for the
period extending upto 31.12.2020. The said application have been processed
and M/s Yash Papers Ltd, Darshan Nagar, Ayodhya has been granted consent
w/s of Water (Prevention & Control of Pollution) Act, 1974 and applied for
renewal of consent u/s 25/26 of Water (Prevention & Control of Pollution) Act,
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1974 & 21/22 of Air (Prevention & Control of Pollution) Act, 1981for the
period extending upto 31.12.2020. This is also to inform here that the industry
has submitted a Bank Guarantee of Rs 10 Lakhs vide Bank Guarantee No.
0416619BG0000015 (SBI) Commercial Bank Lucknow to the Board for
ensuring the compliance of consent conditions.

. That in compliance of the order of Hon’ble NGT dated 17.12.2018 in OA No.

116/2014 titled as Meera Shukla Vs Municipal Corporation of Gorakhpur &
others, the issue of imposing of Environmental Compensation on M/s Yash
Papers Ltd. has been processed. As per the formula devised by the Central
Pollution Control Board and taking into cognizance the fact that the industry
has made an application before the Central Ground Water Authority which as
yet is pending. Hence, any violation on account of absence of CGWA
permission has not been computed. On the basis of default found on part of the
industry in the preceding 05 years the amount of the Environmental
Compensation proposed to be imposed on M/s Yash Papers Ltd. has been
computed Rs. 40.80 Lakhs Calculation Sheet for imposing Environmental
Compensation is enclosed herewith as Annexure no.-3.
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Regional Laboratory (05278) 245411
e U.P. POLLUTION CONTROL BOARD
W RAMNAGAR COLONY, PARIKARMA MAARG
FAIZABAD

ANALYSIS REPORT OF INDUSTRIAL WAS TE

1. Name of the Industry M/s : Yash Papers Ltd., Darshannagar, Faizabad.
2. Sample collected by Manoj Kumar Chaurasiya (AEE) & Om Prakash (AEE)&
Vinod Kumar (LA)
3. Sampling point ¢ Outlet of ETP
4. Sampling Date : 23.07.2018
5. Date of reciept in Lab ! 23.07.2018
6. Sampling Method : Grab
S.N. _Parameters Value
1- Colour Light Brownish
2- Odour Odourless
3- pH 7.55
2. Biochemical Oxygen Demand 27.0
5- Chemical Oxygen Demand ; 152.0
6- Total Dissolved Solids 939.0
7- Total Suspended Solids 41.0
8- Total Solids 980.0
9- Oil & Grease : ND
10-  Specific Parameters
() iianiihase s sk
(ii)
77 N S e BB =2
Note: (1) All value are In mg/I Except pH.
(2) The test report pertains to the sample as received in lab.
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L ﬁ(SCIG istt.) (Regional Officer)
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CENTRAL LABORATOQRY, U.P. POLLUTION CONTROL BOARD
Ploup Bhn\fa;:; 4th Floor, Vibhuti Khand,

Phoae: 05222

Gomti Nagar, Lucknow-226010
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